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From

To,

shri Kaushlk Kumar sharma,

Jt.Registrar (Vigilance),

Gauhati High CouG
Guwahati.

Shri Imtiaz Ali,

District and S€ssions Judge,

Goalpara.
A

Sub:-

Ref:-

Sir,

Dated Guwahati, the tb August,2021.

Station leave Permission.

Your letter No. DJG /5635 Dated 156 SePtember,2021'

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with your official v€hicle' at your own

cost, from 18.0fr.2o21, atur Court hours. tlll the morning of 20'09'2021'

has b€en granted. Further, the Additional Disbict & Sessions Judge' Goalpara and in

his absence the next senior most ludicial officer available at the station will remain in

charge of your Court and office in your absence'

Yours faithfullY,

sa.
Jf .NEGISTRAR ruIGII.ANCE)

Memo No.Hc.vrr-sr l,rsss/ qL61 /4, aut"a I L' 1 zov
Copy to:

q

./ The Project Manager, Gauhati High Court

b t,

OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC. wr-stl:-q,get 12L8 tt


